
   

 

 

05. 19.06.2018 All the opposite parties are represented 

through counsel. Let counter affidavits be filed 

within two weeks. 

List on 04.07.2018 as a fresh admission 

case. 

 

                                                                      …….......………………                        

                         (VINEET SARAN) 
           CHIEF JUSTICE  

 

  

 

 
Alok/Ashok 

 

 

 

 

 

                                          …..…………………… 
                                          (Dr. B.R. SARANGI) 
                 JUDGE  
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